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IN THE CSNTRAL ADMn41S'SATIVE TR.BIJNALHYDERABAD BENCRa 

AT I4YDP1tABAD 

Between * 

LI. Parames hwara Reddy 	 ..Applicant/Applicant 

and 

9 

1, Sri K.VeflkateSWatltl, 
Senior Djvjsjenal Personnel Officer, 
South Central Railway, Guntakal. 

Sri iN.Rao, The General Manager, 
South Central Railway, Rail Nilayam, 
See ud erabad. 

Sri B. iishna, 
Divisinal Raih4ay !tnager, 
South Central Railway, Guntakal. 

Sri lçlataiah, 
Senior Livisional McQusts Officer, 
South central Railway, Guntakal. 

. .Respe.dënt/Re 

O IJNSELI FOR THE APPLICM4T S $ Mr .P.tiahna Reddy 

COUNSEL FOR THE RESPONDthcIS;; Mr.lcSiva Reddy 
CUKAN 

THE HON'BLE SRI R.a 4GRAJAN,ztxsIa (eanl) 
AND 

THE HON 'Bit SRI B .5 .Ai P/aA1€SHWAR, bErB (JUD L) 

s OR DERs 

(AS PER HON 'Bit SRI R.RMGARMJN, rcteER(ADn4) ) 

Nnt;f*r. the Dcpflcañt, Sri K.Siva Reddy for 

the Respndents. 



a1 
-2 

The 0.A.No.518 of 1993 was disposed of on 5-5-1995 

directiag the respnde*ts to :pay the applicant interest 

at the rate of 12% per.aflnu-m on the anats paid to him 

calculating the interest from 25-1-1935, to the actual 

date of paynest. 

4 reply has been filed in this ca, In the reply• 

it is stated that .40,990/- as interest has beenpaid 

to the applicant and,  the details are given in Anexure.R1 

to the reply to the C. P. The above interest has been 

issued by a Cheque bearing No.640 298, dated:5-6-1997 

&aws on Reserve Basic of IndiaS.nbay for Rs.40,990/_ 

at seat to the present address of the applicant as 

furnished by him. 	 a 

In view of the above, The cp. is closed, 

Q.oJAI—PARAMESHWAR)  
e 

(R.RMGAaAJM4 
: 
	
If 

DSN 

Datedithis the 26th day of June.1998 
------- 

Dictated to steno in the Open Court 



ft 

copy to: 

Sri K.kJenkateswaru1u,dSenior Divisional Personnel Officer, 
SouthCentral Railway, Guritakal. 

Sri K.fl.ao, General Manager, South Central Railway, 
Railnilayarn, Secunderabad. 

Sri B.Krishna, Divisional ailway manager, 
South Central Railway, Guntakal. 

Sri K.Kotaiah, Senior Divisional Accounts Of'ficer, 
South Central Railway, Guntakal. 

One copy to 1r.P.Krishna Reddy,Advocate, CRT,Hyderabad. 

5. One copy to Mr.K.Siva Reddy,Addi.CGSC,ChT,Hyddrabad. 

7. One duplicate copy. 

YLKR 
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II COURT'\J  

CHECKED BY 
APPROVED BY. 

 

TYPED BY 
COMPARED BY 

 

U 

IN THE CENTRML ADMINISTRATIVE TRISONAL 
HYDERA BD. 8ENCH HYDERABMO 

THE HDN'BLE SHRI R.2ANGMRABAN 	11(h) 

AND 

THE HON'BLE SHRI B.5.JAI PMR?41E5HWAR 
N (a)' 

DATED: ).6 

DRDER/JUDGIIENT 

11 	tm-A-/c. P. NO. 

in 

O.A.NO. 

ADNJTTEO /4ND INTERIM DIRECTICNS 
1559E0 

ALLD 	C? c-Q-ck 

OISPOS\D OF WITH DIRECTIONS 

DISMIS5Q 

DISI'IISSED\AS WITHDRAJN 

DISMISSED \OR DEFAULT 

ORDERED/REO\CTED 

NO OFIDER AS FPJ COSTS 

YLKR 
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*'1r Tqte 
40 bENCH 




